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(I) The Government have set up a 
National Wastelands Development 
Board with the objective of bringing 
5 milUoD hectares of land every 
year under fuelwood and fodder 
p1aptatlons, and to develop a 
people's movement therefor. 

(Ii) Promoti~n of Biogas Plants and 
Solar Cookers as alternative to 
fueJwood ... based Cbulhas. 

(iii) Introduction of fuel efficient 
Cbulhas. 

(Iv) Development and promotion of 
fuel efficient Crematoria. 

(d) In tbe Seventh Five Year Plao. 
under the Centrally sponsored scheme of 
locial forestry including rural fuelwood 
plantations, an outlay of Rs. 8S crores bas 
been provided 8S central sbare. The 
National Wastelands Development Board 
bave an ouday of Rs. 122 crores during the 
Seventh Plan for programmes mainly intend­
ed for production of fuelwood and fodder. 
Similarly. an outlay of Rs. 4231.25 crores 
bas been provided under National Rural 
Employment Programme and R ural Landless 
Employment Guarantee Programme out of 
which 25 per cent is earmarked for social 
forestry, for production of fuelwood. fodder 
and small timber. In the Seventh Plan, a 
provision of Rs. 13 crores has also been 
made towards central share for production 
of fodder under a new scheme of establish­
ment of ailvi.p.stural farms. In addition, 
the State Governments also provide for 
social forestry in the State budgets. 

EleetroDte U Dltl In Manipar 

5968. SHRI N. TOMBI SINGH: Will 
tbe PRIME MINISTER be pJeased to 
state : 

(a> whether the Union Government 
propose to set up electronic uni(in Manipor; 

(b) whether applications for industrial 
licences from Manipur are pendioa with the 
Department of Electronics: and 

(c) if 80, detaUs tbereof ? 

THE MINISTER OF STATE IN THE 
MINISTR.Y OF SCIENCE AND TECHNO .. 
J,O<JY AllP I" 1BJS PE1AJ1J4J~ 

OF OCBAN DBVELOPMBNT, ATOMI€ 
ENBRGY, ELBCTRONICS AND SPACE 
(SHRI SHIVRAJ V. PATIL): (8) 1ft tbe 
Seventh Five Year Plan drawn up by tbe 
Department of Eloctronics, tbere is no speci­
fic prOlramme at present to set up electro­
nics units in Manipur. However to en­
couraae tbe growth of electronics. Dtrart­
ment of Blectronies is setting up a ·Centre 
for Electronics Deliln Technoiosy' in 
Manipur. 

(b) No, Sir. 

(c> Does Dot arise. 

Special Srlteme for EspaDslon aDd 
Development of ElectronIc Indo,try In 

HIli Area. 

$969. SHRf HARISH RAWAT: Will 
tbe PRIME MINISTER be pleased to 
state : 

<a> whether tbe Department of Electro­
nics bas chalked out any special scheme for 
tbe expansion and development of electro­
nic industry in bill areas of tbe country; 

(b) if so, tbe outlines thereof; 

(c) the total number of electronic 
industries set up in the hill areas of the 
country under this scheme; 

(d) it not, wben it is likely to be cbalked ,. 
out; and 

(e) whetber Government propose to 
declare certain areas 81 electronic zones 
under this scbeme ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF SCIENCE AND TECHNO­
LOGY AND IN THB DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY, ELECTRONICS AND SPACE 
(SHRI SHIVRAJ V. PATIL): <a) to (e). 
Government encouraaes settiDI up of 
Electronic Industries throughout tbe country 
in any premislible location for industry 
including hill areaa. With a view to en-· 
courale more electronics induatriel in Hill 
Districts included jn Cat_ory 'A', it bas 
also been decided that the maximum ceilinl 
of Central Investment lubsidy would be 
railed Crom RI. 25lakh. to RI. SO lakhs at 

tJ1' "" pf ~'" in ~ of OJ..-oDip ipdlllJ!I 




